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T AT, TEAH TTEHRTLT AT I ATAURT SATerahT<y, ITH, TS - A9 &7 o =7 # #ir
STTOR(T FSreH SHET 0T FATAT ST, ST HEH TSR AT FHdl Hl AThTd &9 7 AT 7T FTegeo
AT & qTeAT | a1 60 ST A7 FI6T 3T, 37 UHT T i<t &7 g % a7 i oy & S0
ST, afe e g, T ok TS, SAET AT TIAFRRET AG9TF THA, M G AARIEAT H7 T AT
FEATHTT T THAT 2

36 atarfag 1 g fim () T ST (IN) F agd T IR g AT @ @i off e
sfaw grm

TH ATSEEAT F SqId A ATAT A F TFHT U 777 A0 IUAsy § TAT THgw ARE T a9
TSR & 36 ATy 8 =eqr oy ST7 9o 2|

I
AT T & 9 Forer A oa TRASET, “Aifeem s siier oer T § 7@ a< o9 & gal A

AR areeaR REiww F siqia e - RS (w4 & @) % fiw 72 wiga i @ v afesEr
F qgd Mt - a1 (R & ) sk get U= - s (3€3 & @) % i g @ argae & [Amt
ST & T A7 99T G411 o ATSUgor FF S ATt s v wier e (F9we - )

quF — |
1 IACAT 493 o el | 0.875 0.009 | =rfxFra
2 IACAT 494 ot arpeet-l | 0.147 0.111 AT
3 IALAT % 495 ot Freeet-l | 0.236 0.100 RS
4 ERAECES 497 o Srpeet-l | 0.688 0.042 | =afxmra
5 IACAT 496 ot Treet-l | 0.048 0.042 AT
6 ITCAT " 531 o el | 0.625 0.170 | =afxmra
7 IALAT 79 530 ot Freeet-l | 0.067 0.061 RS
8 IACAT 120 529 ot Freeett-l | 0.195 0.143 AT
9 IATAT 528 et Freeet-l | 0.072 0.072 AT
10 IACAT 133/9 618 o Trweett-l | 0.710 0.256 | =afxFTa
11 IATAT 527 o areeet-l | 0.185 0.168 | =afxmra
12 IACAT 526 o Sreast-l | 0.290 0.071 TR
13 ITCAT %2 616 o el | 0.875 0.187 | =afxmra
14 IALAT 60 615 afaa 0.110 0.110 RS
T 5.123 1.542
15 EICEEN 53 301/1203 | fasrrFae(t1 | 0.027 0.006 | =afxFTa
16 EICEEl 2 288 S et 1 | 0.180 0.025 | =afxmra
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17 EIEREl 442/667 287 S et 1 | 0.100
18 AT | 442/4580 | 287/6786 | faw ErEeet 1 | 0.041
19 EIELE 287/6788 | famrar+EeT1 | 0.034
442/4582
20 EICEE] 287/6789 | fasrarwE<r1 | 0.007
21 AEqer | 442/4695 | 287/6874 | T IrwEet 1 | 0.034
22 A | 442/5021 | 287/7070 | @ rwEet 1 | 0.007 0014
23 EIELE 287/7642 | fAsr 3w 1 | 0.015
442/5795
24 EIEREI] 287/7643 | o arEaet1 | 0.022
25 AqEagem | 863/8508 | 287/10053 | fast arEEet 1 | 0.041
26 Aiaqsm | 442/8498 | 287/10052 | e srEEet 1 | 0.037
27 EIERE 435 287/1272 | fa=ra%a<t1 | 0.002
28 AT | 442/1984 | 1272/4258 EECIEd] 0.054 0044
29 AEqesm | 442/4665 | 287/1271 | S IrwEEet 1 | 0.068 0.054
30 EIER 11 285/1270 | @« Irweet 1 | 0.024 0.024
31 EIERE) 132 285 faer a1 | 0.157
32 Aqragem | 442/3188 | 285/5630 | fa=r et 1 | 0.029
33 Aiaqsm | 442/3321 | 285/5745 | et 1 | 0.020
34 Siegsm | 442/3322 | 285/5746 ERCIEd] 0.041
35 AT | 442/3864 | 285/6209 ERCIEd] 0.030
36 EICEE] 4213665 285/6210 AT 0.008
37 EIELE 285/6211 HLAT 0.023
38 qragem | 442/3916 | 285/6253 | faw srEEeT 1| 0.042
39 qEagSr | 442/6129 | 285/6796 | fawrIrwEeT 1 | 0.055 0128
40 Aiaqem | 442/5931 | 285/7734 | A IrEEet 1 | 0.031
41 A | 442/7874 | 285/8907 | e arwEet 1 | 0.032
42 AT 285/6395 AT 0.017
442/4085
43 EIELE 285/6399 AT 0.004
44 EIERE 285/6821 TLETE 0.046
442/4625
45 EIELE 285/6819 ERCIEd] 0.053
46 Aqraqem | 442/3603 | 285/5993 AT 0.041
47 EIERE 409 285/1268 | fa=r a1 | 0.170 0.101
48 EIEREIl 11 285/1267 | @« arRa«t1 | 0.024 0.024
49 EIERES 442/21 | 285/1266 | fa=@arweet 1 | 0.050 0.041
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Rl 1.566 0.456
50 | ITHEFATIAT | 384/4381 278 AT 0.015 0.001 RS
51 | 9TsaTaesl | 384/750 | 278/1098 FTETET-I 0.017 0.003 | =rfxFra
52 | ITHEATIeAT | 419/64 | 278/1474 AT 0.019 0.002 RIS
53 | ITHFATIeAT | 384/583 | 278/1626 AT 0.040 0.012 R
54 | qTFATIeAT | 384/119 | 278/1110 FEaTATE-I 0.040 RS
55 | ITHEATIeAT | 384/2986 | 278/1157 TEaT-| 0.017 AT
56 | ITHEATIAT | 419/50 | 278/1214 AT 0.015 RIS
57 | aTReTIest | 384/1100 | 278/1215 FEATITE-|| 0.010 TR
58 | UTHETIeeT | 384/684 | 278/1512 TS 0.015 TR
59 | ITHFATIeAT | 384/563 | 278/1613 ERGIEIES 0.015 RS
60 | ITHFATIeAT | 384/593 | 278/1634 FraTIT-ll 0.011 R
61 | ITsaTIeeT | 384/2057 | 278/1698 FTETET-|| 0.023 TR
62 | ITEATIeAT | 419/63 | 278/1743 AT 0.040 T
63 | UTEATIeAT | 419/119 | 278/1803 LT 0.011 0.021 TR
64 | UTTERATICAT | 384/4477 | 278/1813 FEATITE-|| 0.017 TR
65 | TTEATIeAT | 419/152 | 278/1892 TLATT 0.022 TR
66 | ITEATIeT | 384/1701 | 278/1538 TLETE 0.011 TS
67 | ITHFATIEAT | 384/3019 | 278/3698 EECIEA] 0.017 RS
68 | UTERATIAT | 384/4395 | 278/3676 T 0.018 TR
69 | ITHEATICHT | 384/4357 | 278/2272 FETETET-|| 0.040 TR
70 | ITEATIeT | 384/3191 | 278/1125 FTETET-I 0.017 TR
71 | IHEATIAT | 384/3120 | 278/1295 EECIE] 0.026 RS
72 | qeEATIeHT | 384/1851 | 278/1097 TLET 0.015 TR
73 | ITEATIEAT 291 302 FTETET-| 0.093 0.047 | =afxmra
74 | UTEEATICAT 135 300 FEETETE-|| 0.234 0.016 | =afFra
75 | dTAERATIEAT 158 299 FraTIT-ll 0.150 0.017 RS
76 | ITEEATIEAT 272 297/712 Creiadll 0.017 0.015 | =afxFra
77 | AT 298/969 LT 0.050 0.006 | =rfxFra
78 | OEEHATIEAT % 298/968 ATl 0.050 0.028 | =REIA
79 | ITEEATIEAT 272 297/937 TET-| 0.690 0.025 | =afxFra
80 | WTHEATIwAT 349 297 TET-| 0.880 0.070 | =afxFra
81 | THH=ATIAT 144 297/938 ereiead] 1.972 0.009 RS
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82 | UHFATIAT | 384/3103 | 297/3733 ereiead] 0.008 RS
83 | UTHEHATICAT 416 297/724 TASIILT 0.215 RS
84 | THEATIeAT 33 297/936 TET-| 0.115 TR
85 | UTHEATIeAT | 384/2811 | 297/939 AT 0.146 2Isan)
86 | HTAEHATIAT 144 297/940 ereiead] 0.240 R
87 | UTHEHATIAT 349 297/941 TEaT-ll 0.010 RS
88 | WTHEATIwT 272 297/942 TET-| 0.004 TR
89 | ATHHATICHAT 33 297/943 ereiead] 0.007 RIS
90 | UTTERATIeHT | 384/1052 | 297/1176 LTl 0.017 TR
91 | UTRATIeHT | 384/2519 | 297/2548 LTl 0.017 0070 TR
92 | IHFATIHAT | 384/2216 | 297/3152 ATl 0.043 RS
93 | IHFATIAT | 384/2271 | 297/3189 ATl 0.034 R
94 | UTERATIeAT | 384/2272 | 297/3190 Crc il 0.023 TR
95 | UTEATIeT | 384/2273 | 297/3191 TET-| 0.051 T
96 | ITHFATIAT | 384/2307 | 297/3210 ATl 0.031 R
97 | UTTRATIeeT | 384/2353 | 297/3245 LTl 0.029 TR
98 | UTHEATIeHT | 384/2794 | 297/3565 TET-| 0.050 TR
99 | UTETIeHT | 384/2814 | 297/3578 TET-| 0.055 TS
100 | ITHFATIEAT 49 294/631 a7l 0.033 0.025 RS
101 | ITReATIo T 234 294/630 -l 0.099 0.022 | =afxmTa
102 | ITERATIOAT 129 294/629 -l 0.103 0.019 | =afxmma
103 | ITEEHATIeAT 264 294/628 -l 0.033 0.013 | =afxmra
T 5.970 0.421
ATH T I
ik i ﬁl@? 1w e
1 EREECES 1.542 14
2 EICEE 0.456 35
3 ITHFRATT A T 0.421 54
Total Area = 2.419 103

[T €. CE/CON/II/BBS/3rd line BHC-VZM/3 village/Uttareswar-Pankalapalli]

U, JFALHA, T ity (Fefor-11)
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MINISTRY OF RAILWAYS
[East Coast Railway (Construction)]
NOTIFICATION
New Delhi, the 8th July, 2026
Notice under Section 20A of the Railways Act-1989

S.0. 3701(E).—In exercise of powers conferred by sub-section (1) of section 20A of the Railways
(Amendment) Act, 1989 (24/89) (here in after referred as the said Act), the Central Government, after being satisfied
that for the public purpose, the Land, brief description of which is given in the schedule annexed here to, is required in
Ganjam district of Odisha state for the execution of the Special Railway Project, namely “3rd line between Nirgundi —
Barang (22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly sanctioned 3rd line between Bhadrak-
Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East Coast Railway in the State of Odisha
and Andhra Pradesh.” hereby declares its intention to acquire such land.

Any person interested in the said land may within a period of thirty days from the date of publication of the
notification in the Official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under
sub-section (1) of section 20D of the said Act.

Every objection shall be made to the competent authority, namely Land Acquisition Officer, Ganjam,
State - Odisha for “3rd line between Nirgundi — Barang (22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly
sanctioned 3rd line between Bhadrak-Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East
Coast Railway in the State of Odisha and Andhra Pradesh.” in writing and shall set out grounds thereof, and
competent authority shall give the objector an opportunity of being heard, either in person or through a legal
practitioner, and may, after hearing all such objections and after making such further inquiry, if any, as the competent
authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the competent authority under sub-section (2) of section 20D of the said Act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the competent authority.

SCHEDULE

Brief description of land (Annexure-l) (attached here with) to be acquired in Ganjam district of Odisha state,
with or without structures, for the Special Railway Project, namely “3rd line between Nirgundi — Barang
(22 Km) & Khurda Road - Vizianagaram (363 Kms) of newly sanctioned 3rd line between Bhadrak -
Vizianagarm project (525Km)” under Khurda Road and Waltair Division of East Coast Railway in
the State of Odisha and Andhra Pradesh.”

Annexure-1
I\SI:;. ‘l;i:‘l::lgee Khata No. Plot No. Kissam of Land ATrZ;ailn a?Jﬁ?rE?i tl)lf ngz;f
Acre Acre
1 Uttareswar 493 Bila Dofasali-1 0.875 0.009 PRIVATE
2 Uttareswar 494 Bila Dofasali-1 0.147 0.111 PRIVATE
3 Uttareswar 5 495 Bila Dofasali-1 0.236 0.100 PRIVATE
4 Uttareswar 497 Bila Dofasali-1 0.688 0.042 PRIVATE
5 Uttareswar 496 Bila Dofasali-1 0.048 0.042 PRIVATE
6 Uttareswar H 531 Bila Dofasali-1 0.625 0.170 PRIVATE
7 Uttareswar 79 530 Bila Dofasali-1 0.067 0.061 PRIVATE
8 Uttareswar 120 529 Bila Dofasali-1 0.195 0.143 PRIVATE
9 Uttareswar 528 Bila Dofasali-1 0.072 0.072 PRIVATE
10 Uttareswar 133/9 618 Bila Dofasali-1 0.710 0.256 PRIVATE
11 Uttareswar 527 Bila Dofasali-1 0.185 0.168 PRIVATE
12 Uttareswar 526 Bila Dofasali-1 0.290 0.071 PRIVATE
13 Uttareswar 32 616 Bila Dofasali-1 0.875 0.187 PRIVATE
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14 Uttareswar 60 615 Patita 0.110 0.110 PRIVATE
Total 5.123 1.542
15 Ambapua 53 301/1203 Billa dofasali 1 0.027 0.006 PRIVATE
16 Ambapua 2 288 Billa dofasali 1 0.180 0.025 PRIVATE
17 Ambapua 442/667 287 Billa dofasali 1 0.100 PRIVATE
18 Ambapua 442/4580 287/6786 Billa dofasali 1 0.041 PRIVATE
19 Ambapua 142/4582 287/6788 Billa dofasali 1 0.034 PRIVATE
20 Ambapua 287/6789 Billa dofasali 1 0.007 PRIVATE
21 Ambapua 442/4695 287/6874 Billa dofasali 1 0.034 0.014 PRIVATE
22 Ambapua 442/5021 287/7070 Billa dofasali 1 0.007 PRIVATE
23 Ambapua 142/5795 287/7642 Billa dofasali 1 0.015 PRIVATE
24 Ambapua 287/7643 Billa dofasali 1 0.022 PRIVATE
25 Ambapua 863/8508 287/10053 Billa dofasali 1 0.041 PRIVATE
26 Ambapua 442/8498 287/10052 Billa dofasali 1 0.037 PRIVATE
27 Ambapua 435 287/1272 Billa dofasali 1 0.002 0.044 PRIVATE
28 Ambapua 442/1984 1272/4258 Gharabari 0.054 PRIVATE
29 Ambapua 442/4665 287/1271 Billa dofasali 1 0.068 0.054 PRIVATE
30 Ambapua 11 285/1270 Billa dofasali 1 0.024 0.024 PRIVATE
31 Ambapua 132 285 Billa dofasali 1 0.157 PRIVATE
32 Ambapua 442/3188 285/5630 Billa dofasali 1 0.029 PRIVATE
33 Ambapua 442/3321 285/5745 Billa dofasali 1 0.020 PRIVATE
34 Ambapua 442/3322 285/5746 Gharabari 0.041 PRIVATE
35 Ambapua 442/3864 285/6209 Gharabari 0.030 PRIVATE
36 Ambapua 149/3865 285/6210 Gharabari 0.008 PRIVATE
37 Ambapua 285/6211 Gharabari 0.023 PRIVATE
38 Ambapua 442/3916 285/6253 Billa dofasali 1 0.042 PRIVATE
39 Ambapua 442/6129 285/6796 Billa dofasali 1 0.055 0123 PRIVATE
40 Ambapua 442/5931 285/7734 Billa dofasali 1 0.031 PRIVATE
41 Ambapua 442/7874 285/8907 Billa dofasali 1 0.032 PRIVATE
42 Ambapua 285/6395 Gharabari 0.017 PRIVATE
43 Ambapua A42/4085 285/6399 Gharabari 0.004 PRIVATE
44 Ambapua 285/6821 Gharabari 0.046 PRIVATE
45 Ambapua 44274625 285/6819 Gharabari 0.053 PRIVATE
46 Ambapua 442/3603 285/5993 Gharabari 0.041 PRIVATE
47 Ambapua 409 285/1268 Billa dofasali 1 0.170 0.101 PRIVATE
48 Ambapua 11 285/1267 Billa dofasali 1 0.024 0.024 PRIVATE
49 Ambapua 442/21 285/1266 Billa dofasali 1 0.050 0.041 PRIVATE
Total 1.566 0.456
50 Pankalapalli 384/4381 278 Gharabari 0.015 0.001 PRIVATE
51 Pankalapalli 384/750 278/1098 Barsadhar-11 0.017 0.003 PRIVATE
52 | Pankalapalli 419/64 278/1474 Gharabari-1 0.019 0.002 PRIVATE
53 Pankalapalli 384/583 278/1626 Gharabari 0.040 0.012 PRIVATE
54 Pankalapalli 384/119 278/1110 Barsadhar-I1 0.040 PRIVATE
55 Pankalapalli 384/2986 278/1157 Gharabari-1 0.017 0.021 PRIVATE
56 | Pankalapalli 419/50 278/1214 Gharabari-1 0.015 PRIVATE
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57 Pankalapalli 384/1100 278/1215 Barsadhar-IT 0.010 PRIVATE
58 Pankalapalli 384/684 278/1512 Gharabari 0.015 PRIVATE
59 Pankalapalli 384/563 278/1613 Barsadhar-I 0.015 PRIVATE
60 Pankalapalli 384/593 278/1634 Barsadhar-II 0.011 PRIVATE
61 Pankalapalli 384/2057 278/1698 Barsadhar-I1 0.023 PRIVATE
62 Pankalapalli 419/63 278/1743 Gharabari-1 0.040 PRIVATE
63 Pankalapalli 419/119 278/1803 Gharabari-I 0.011 PRIVATE
64 Pankalapalli 384/4477 278/1813 Barsadhar-I1 0.017 PRIVATE
65 Pankalapalli 419/152 278/1892 Gharabari 0.022 PRIVATE
66 Pankalapalli 384/1701 278/1538 Gharabari 0.011 PRIVATE
67 | Pankalapalli 384/3019 278/3698 Gharabari 0.017 PRIVATE
68 Pankalapalli 384/4395 278/3676 Gharabari-1 0.018 PRIVATE
69 | Pankalapalli 384/4357 278/2272 Barsadhar-11 0.040 PRIVATE
70 Pankalapalli 384/3191 278/1125 Barsadhar-I1 0.017 PRIVATE
71 Pankalapalli 384/3120 278/1295 Gharabari 0.026 PRIVATE
72 | Pankalapalli 384/1851 278/1097 Gharabari 0.015 PRIVATE
73 Pankalapalli 291 302 Barsadhar-I1 0.093 0.047 PRIVATE
74 Pankalapalli 135 300 Barsadhar-I1 0.234 0.016 PRIVATE
75 Pankalapalli 158 299 Barsadhar-II 0.150 0.017 PRIVATE
76 Pankalapalli 272 297/712 Gharabari-II 0.017 0.015 PRIVATE
77 Pankalapalli 10 298/969 Gharabari-II 0.050 0.006 PRIVATE
78 Pankalapalli 298/968 Gharabari-II 0.050 0.028 PRIVATE
79 Pankalapalli 272 297/937 Gharabari-II 0.690 0.025 PRIVATE
80 Pankalapalli 349 297 Gharabari-II 0.880 0.070 PRIVATE
81 Pankalapalli 144 297/938 Gharabari-II 1.972 0.009 PRIVATE
82 Pankalapalli 384/3103 297/3733 Gharabari-II 0.008 PRIVATE
83 Pankalapalli 416 297/724 NayanJori 0.215 PRIVATE
84 Pankalapalli 33 297/936 Gharabari-II 0.115 PRIVATE
85 Pankalapalli 384/2811 297/939 Gharabari 0.146 PRIVATE
86 | Pankalapalli 144 297/940 Gharabari-I1 0.240 PRIVATE
87 Pankalapalli 349 297/941 Gharabari-II 0.010 PRIVATE
88 | Pankalapalli 272 297/942 Gharabari-1I 0.004 PRIVATE
89 Pankalapalli 33 297/943 Gharabari-IT 0.007 PRIVATE
90 | Pankalapalli 384/1052 297/1176 Gharabari-II 0.017 PRIVATE
91 Pankalapalli 384/2519 297/2548 Gharabari-1I 0.017 0070 PRIVATE
92 | Pankalapalli 384/2216 297/3152 Gharabari-1I 0.043 PRIVATE
93 Pankalapalli 384/2271 297/3189 Gharabari-II 0.034 PRIVATE
94 | Pankalapalli 384/2272 297/3190 Gharabari-1I 0.023 PRIVATE
95 Pankalapalli 384/2273 297/3191 Gharabari-1I 0.051 PRIVATE
96 | Pankalapalli 384/2307 297/3210 Gharabari-II 0.031 PRIVATE
97 | Pankalapalli 384/2353 297/3245 Gharabari-1I 0.029 PRIVATE
98 | Pankalapalli 384/2794 297/3565 Gharabari-II 0.050 PRIVATE
99 | Pankalapalli 384/2814 297/3578 Gharabari-II 0.055 PRIVATE
100 Pankalapalli 49 294/631 Padar-II 0.033 0.025 PRIVATE
101 Pankalapalli 234 294/630 Padar-1I1 0.099 0.022 PRIVATE
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102 Pankalapalli 129 294/629 Padar-I1 0.103 0.019 PRIVATE
103 Pankalapalli 264 294/628 Padar-II 0.033 0.013 PRIVATE
Total 5.970 0.421
Village wise Abstract
Area to be
S1 No Village acquired in Total No. of Plots
Acre
1 Uttareswar 1.542 14
2 Ambapua 0.456 35
Pankalapalli 0.421 54
Total Area = 2.419 103

[F.No. CE/CON/11/BBS/3rd line BHC-VZMY/3 village/Uttareswar-Pankalapalli]
H. ANANTHARAMAN, Chief Engineer (Con-II)
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